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CENTRAl. ytfiMINISTRATIVE TRIBUNAL
PRirCIPAL BHrCH

NEW DEmi

O.A. NO. 2180/92 DBOBHD ON : 27,8.1992

Trilok Chand Saini Applicant

The lieputy Registrar cat etc, ,,. Respondents

CClRA^1 : THE HQN'BLE AR, T. S. CBERQI, A'EMBER (J)
THE HQN'BLE AR, F. C. JAIN, WEAIBER (A)

Applicant through Shri A. Sharan, Sr, Counsel
with Shri I, C. Sudheex, Counsel.
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Learned counsel for the applicant wishes to v;ithdraw

the 0,A« as the applicant's representation dated 17.7.1992

is yet to be disposed of. Apcordingly, the O.A. is disposed

of as withdrawn. The applicant shall be free to approach

the Tribunal at the appropriate tiroe in accordance with law,

if so advised.
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( P. C. Jain )
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